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(c) how far i t  w i l l  resu l t  i n the i n 
creased outpu t o f  coa l i n  t his bel t ;  a nd 

(d) the t i me i t  wi l l  take to  i mplem n t  
i l ? 

THE MINISTER OF STATE I N  THE 
DEPARTMENT OF COAL I N  THE 
MINISTRY OF ENERGY (SHRI DALBIR 
SINGH) : (a) to (d) A docume n t  t i t led  
"A n  Approach to  Master P lan for Ran i 
ganj Coa lfie ld " has been  prapa red by  t he 
Cen t ra l  M ine Pla n n i ng Des ign In  t i t u te . 
This documen t  ·has been  prepa red on the 
basis of a qu ick i n i t i a l t udy.  I t  on ly g ive 
a broad out l i nes l ike t en t a t i ve e t i ma tes o f  
coa l reserves, a i men r  of product ion . 
m in i ng t echnology , plann ing a nd explora
t ion  needs and other i n fras t r uc ture req u i r  d 
for d�velopmcn t  of t h i  coa lfie ld . Tbe 
actua l  Master Plan for the Ran iga nj coa I
fie Id is yet to be prepa red for which t he 
work ha b en taken up. 

Flaring of Gas at Oil Wel ls and Pl ants 

1 286.  SHRI ATAL BIHARI VAJ 
PA YEE : W i l l  t he M i n i t er of ENERGY 
b pleased to ta te ; 

( a )  t he q uant i t y  and va lue o f  gas bei ng 
flared off per year  at each oi I wel l  a nd 
p l an t ;  

( b) t he s teps bei ng takeo to m i n i m i e 
t hi�  was te ;  

' 
(c) the quan t i ty  of gas used per year 

as fer t i l iser feedstock; 

(d) whe t her t here i a ny proposal  for 
i ts d i version to genera l publ ic for cooking 
purposes; and 

(e) i f  not ,  the reasons t herefor  '? 

THE MINISTER OF ST A TE I N  THE 
DEPARTMENT OF PETROLEUM IN 
THE MINISTRY OF ENERGY (SHRI 
GAROY SHANKAR MISHRA) ; (a)  In 
format ion regard ing t he quan t i ty of gas 
flared a t  each we l l  and p lant  is  not read i ly 
ava i l able .  However, the quanti ty and  va lue 
of gas flared duri ng the las t  four  years 
for which figures are ava i lable are g iven 
below ; 

Yea r  

1 979- 0 

1 980-8 1 

1 9  1 -82 

J 982-83 

Qty.  of gas 
flared ( M i l· 
I i  n Cubic 

M e t rr.  

955 

760 

1 S20 

J 95 

Na t iona l  va l ue 
of  ga flared 
( rores of R . )  

39. 90 

37 .  J 5 

65 .40 

82 . 75 

( b) The Govern m  n t  have i n i t ia ted a 
number o f  t ep  10 m in im ise fla ri ng of 
Offshore gas, such a a ugmen ta t ion o r  th  
compre s ion  fac i l i t i '  und  c mp l  1 ion  of  
gas�bascd fe r t i l i zer  pl a n e  a t  Tha l i a  1 985 . 
A group ha be n con t i t u ted 1 0  t udy the 
potent i a l  for be l ie r  offtake of gas by 
exi t i ng u crs,  i ade n t ifi a t ion of new t: er , 

t t ing  up of  a ga gr id 1 0  A sam and 
re i njec t ion of exce & ga i n to sui tab le  gas 
caps for pressure ma in tenance and con c r
va t i on of  ene rgy . 

(c) Approxima te ly 285 m i l lion cubic 
metre of gas has been used as  fert i l izer 
feed t ock d ur i ng 1 983 -84. 

(d) and ( e )  Na t u ra l  gas as  ucb canno t  
b bot t led i n  LPG cy l i nder . 

Util ization of expended cap,city of Sod:t 
A b by M . Tata Chemicals Limited 

1 287. SHRI R .P. DAS : W i l l  the 
M i n i  ter of  CHE MICALS AND FERTI
LIZERS be p lea ed to  s ta te : 

(a) whe ther i t  is a fact tha t  M/s. Tata 
Chemica l s  Ltd,  wa gran ted l icenc in 
December, 1 973 to  expand t he i r  capaci ty 
by 1 .40 Jakb ton nes ra i i ng t he i r  i nsta l led 
capac i ty to five lakb tonn ; 

(b) whe t her the compny has gone on 
s t ream for th expanded capaci t y ·  

(c) i f  not ,  bow the compony has pro· 
due d 4A8 lnkb tone of oda ash i n  
1983 ;  and 
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(d ) whether it is al o a fact that the 
company has pleaded tha t ,  w i thou t  conv r
• i o n  f m t r  ga ug ra ilway l i ne to broad 
g,a ug fr m Ha pa to M i thapur, moveme -i t  
n f  r.HV rn l"ri I I  for 1he  expa nded ca p:ici ty  
cannot  rnkc place ffec t iv.: l y  1 

THE M I N I T R OF STATE I N  THE 
M I N I � T R Y  F H E M [  A L  A N D  
FER r l L I Z E RS ( H RI  R C  RATI l )  : ( u )  
a nd ( b ) Y..:s , S i r .  

( c )  Ooc n o t  a r ,  e .  

(d ) Y s .  • i r. Conve r i o n  o f  mctrt: 
g.l U8l' r t l w l a m: t o  b oad ga ugl! h s ,  how-
ever .  , l fl · ,· b:..:cn C(Hn ple l l.J. 

Sub-Committees of H igh Powered 
Committee on Sol.la A sh 

l .!8 · S H  R I  R . J .  D A  
M rn t  lcr o f  L' H  . M l  ' LS 
L I ZERS be p l t J  eJ to l J l e  

W i ! ' lht: 
D t,' 1 t  Tl-

( .1 )  w hl! t hi.:r 1 l  is  a fac t  t ha t  : 1  1 ( 1gh 
Powt:rcd Comm 1 1 1  •c n SoJa A h, 1 i ts 
m e u ag he J uu l ;> tn J u  y ,  l 9�J.  J..:  1dcd 
to form t wo u b -Cumm t t l c c  

( b )  i f  o,  whet her t he t w  
m1 1 1  e have been formed ; 

u b -Com-

( •) , r  n o t ,  t he r\!a n� for d e l a y ;  and 

(d)  whe ther i t  is al o a fa c t  t hat 
n um ·r  A c i a t i o n  ha ve reprc coted t o  

Gover nme n t  r p a t  d ly a bou t th • delay i n  
t rm mg t h  t wo Sub-Cornm a t t  t:' , i f  so , 
the ac t ion taken by G vernment  on the 
repre e a ta t i  n ? 

TH M I N I  TER O STATE I N  THE 
M I N I ST R Y  OF H E M I  ALS A N D  
FERTI L I Z  RS ( H R I  R . RATH) : (a ) 
t o  (d)  Th A l l  l ndia S i licate M a n u fa c lure ' 
A socia t ion  h:id reprc e n ted f r early 
form u t i  n of the two Su  -Comm itte . 
The t wo Su b-Commit te s of the High 
Powered Comm i t t ee on Soda Ash have 
si nce b .. en consti t u ted on 1 st March., 1 984, 

aftu du c n i eration with r g rd to thei r 
compo i 1 ion a nd t e rm of  rt.f r nee . 

Settin� up of 360 M W  Power tn tion under 
a Joint Sector Project 

1 290. S H R T  K .  PRA D HANI : W i l l  r he 
M i ni. tcr  of  E NERGY be p ll!a d t o  
s t a te : 

(a ) whe lhe r Governme n t  of Orissa i s  
a c t ive l y  pa r t icipa ting i n  n joi n t  ector pro
jec t for se t t ing up a 360 M W  powe r s ta t ion 
which wi ll net  a a ca ptive ou rce of power 
for a n umbe r  of power- int e n  i ve i ndus tries 
in t h  t a t e ;  

(b )  wheth_ r  the projec t report  ho s i nce 
bee n rece i ved by the e n t ra l  I ctrici ty  
A u t ho ,  i t y ;  

(c) t he broa d ou t l i nes o f  t he projec t  
rep r t ;  t h  n a m � s  o f  the bl! a ·fic iary i adus
t r h.· ... u nu how ir w i ll be financed ; 

(d ) whe ther ome A mer ica n  firms have 
hown i n ter . t i n thi proj c t ;  n nd 

( e )  i f  so , the pa rtic u lar. t he reof and 
t h e i r  l i k  ly investm n t  in  t he p roject by 
way of t echn ica I a . i. ta nee.  p l a n t  and 
mach i ne ry a nd eq u i ty pa r1 1 c i pa t i on ? 

THE M I NISTER OF STATE IN THE 
M I N ISTRY F ENERu Y  (SH R I  ARIF 
MO HAM MAD K H AN )  : (a) O rissa ha 

roposcd power gener a t ion in the joi n t  
c tor .., : ha t  tht• ga p b t wc n the demand 

for po w · r  .- nd i t  availa b i l 1 1y can be 
rcd uc c.J . The proposa l eovisa i n· talla
t 1 o n  of 360 MW .t bcrma I a pa · i t y  i n  the 
lb va l le) . 

( b) No p roject report ha s so far been 
rece 1 ed by t he Cen t ra l  Elec t r icity Auth  o
r 1 1 y . 

(c) Docs not ari e .  

(d )  The re i no uch i ndicat ion in th 
joint ct,or pr po I ou t lined by Orissa . 

(e) Does not ar ise. ' 




